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qEF TREgH i ST A

TE faeell, 12 5, 2026

FT.AT. 3112(A).— FealT TR A, TS TSHTT AT=aw7, 1956 (1956 FT 48) (orer z0d zae
TETA I<h ATSTHAAT FglT TAT ) 0 1T 3F il ST (1) o Tl ST 6T T2 AT TLH1 % G2 Tieagd
3T TSR §3TF T ATAT=AT HeAT .37, 5818(E) ar@ 16/12/2025, ST 91T % TSI, STETETI,
O |, @ue 3, IUEs (i) § TR 7 TS off, g Ftesd 1T F AT forer & NH150A & f&3fy o
673.66 (FHT ATHIS 79X @) & HHIT (FTSTHIU/TEE ATee? Aigd 2-A7/4-A7 FT FATT A1E), AT,
TEE T TATAT & (70 IH AT & IUTG ATLAT | (A GE G FT TSIT Hdel o6 AT AT Al
sroorT Fi oft

ST ITh ATEEAAT T TIE Ih ATTHAT il &7 3F %0l ITLTT (3) & e qaria "23/12/2025 Fr
“ TTTET AU 24T [ERaer]” |, 23/12/2025 T “Trs=arofy” " & werrfera o = o ;

SR FETH TTTETLT &l €T 3-TT o dgd 1AL AT 9TH g &, Tore 9% o= O 1w 8 &ie s9er
S w9 8 [Moem BT @,

4340 GI/2026 (1)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT
IR

qdA: A, el TLRIT, TAT ITTAFRIET il 3h IS I T ST 9T 3T I ATAAR 1 o127 39
T ITLTT (1) BT T& TRAT T THNT F2d U, T TTTUT FLAT ¢ 196 3h SATAT § (AT I FT [di<h
TS o o0 37siA 3T ST =110
ST T, e T, Sh ATATHAH AT 77 3T AT ST (2) F SATHLOT § T HIUT FAT & T
TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8
Fea T gvER § Afga 21 Srustt |
I

FATed 15T & AT orer § NH150A % T 9% 673.66 (FHX A9 79X @) & o0 o7sid il
ST ATt HEAAT Ted FATAT AT Aigd A HT | erd & |

ST HT AT FAleh S &7 9T AHUSR
EATER LERUE e i T T i it i S &1 ST s/ RRaas st
T (RFITH) & AH
1 2 3 4 5 6
ATIF T TTH: ATAISTIR
MEEIGIGHC ORI
1 338/2T [EEl ERl 0.0025293||FTTTS TH/3AT FE
U/ o TETEIH(S1Ee)
RGEIREAI AN IR ED]
(STT=2)
2 338/241 fsft T 0.0050585| [T T/ e
4 o
/AT AE TWEATIH(S2E)
HGEIREA I AT CIRET]
CIERkEEIRE R TE
KERUEIPETEIED)
THTATIT 91 A
CATT (1E2)
3 338/3 BEil T 0.0050586|[Ta+T Saeg/3r e
ERIEEE
4 338/4 EEL ElR] 0.0025293|(|TF=T UH/3T SeATeT
5 338/7 EEL EiR] 0.0025293||{TsTra+ T TT/A A F
UUEE
338/14
6 338/8 EEl ElEl 0.0227635||FTRITET(ITT=T et
q_)]'[zg—é)[.— 3 )
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ATCHAT ST/30
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344/35
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428/1A
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405/5
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TEHT T U Sqeg/A
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405/6
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405/5
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0.0050586

ETAAT HATT 3T
T/ HATT AL
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408/1

S
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0.0252927

TEAFAT A/ Ue|
FEoTT
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408/20
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0.0075878

ATTS] TR/ ST
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409/30
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0.0050586

ot 3 AT SE/AT A
BT

17

409/31
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0.0050586

ff 3 AT T/
EEASREL TS s E
/3 e A, TS
HTe ag UH/eN e
ST

18

409/3T
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TfedE |E (ITHATET)
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409/3+11
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0.0050586

U FLSTHAT TG/ HE
S/ o U foRrrET,
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U THTE VH/E de U
IRKKIEL

20

409/313

2

0.0126464

FITTHAT TAG/A A %
TTST, AT HAT S/ e
o T, FHTFATT TR/
o % 719, foreery day/e
e FremieT , foEEr
T/ A FTOIET,
THAT S/ AE FIERIET,

TS UH/A o

FIANIST, THALHATL
T/ A F T

21

409/3#14

2

0.0101171

sfrerrardft /et de %
FTCNITET, Y@ S1/30 9 %
FTeITET, I & srfeagaTe
T/ e F
FTTET(STE2)

22

409/4

2

0.0151755

U FouIT v/ T

23

409/5

0.0050586

TR % TEeg/Ar de oY
T FHTL, ATAST & ST/
e o 39 THA, AHAq &
T/ A dY 3 FAT

24

409/6

2

0.0050586

ferafemrtieT vayer
SIAAIET, Seheer T 9t
e /e 3 forET

25

409/7

2

0.0050586

RRUGEETE IR e
UL

26

424/2

2

0.0025293

(LA UT)

27

424/4

2

0.030351

TAFAT ST/ e TEEaTHT
Y o, = ot feraTeaT
/A e qEETHT T U,
AT ST/ e
ST, THALIS &
T U/ e FSEATHT
TeHT S/ A2
ASeEaTt, v U /e
S AS{EETHT, THq
/A e qEEETHT T U,
STHIT T/ oTe TeearHt
T U, TTeaAT S/
REEIERIEEIE EC

28

425

0.0505855

T
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29 426/1171 EEL EiR] 0.027821|[v= wrfaaT veyer

2

wu’ﬁmum N CEUIS
/A e (T
B T
30 428/1T EEL iR 0.0101171|[qe=+T ST/
TR, G TF AT <Y/
/AT TR,
ATTETEAT ST/3T e
foraeTy, sl vRy/e e
St forawry zeft /e e
EREEREAEIEEERIEN
o ST ST, e vey/ar
e S ST, ALHT Y/
EERRREGIED)

Total 0.3540971

[®T. . RW/BNG/NH-150A/ROB/Km.49/600-700/70/2023/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th June, 2026

S.0. 3112(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5818(E) Dated:16/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of NHI50A at Km. 673.66 (Mysore Chamaraj Nagar Section) in the district of
CHAMARAJANAGARA in the state of KARNATAKA

And whereas the substance of the said notification has been published in “The Times of India” dated
23/12/2025 , “Vijayavani” dated 23/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH150A at Km. 673.66 (Mysore
Chamaraj Nagar Section) of NH150A in the district of CHAMARAJANAGARA in the state of KARNATAKA

State: KARNATAKA ||District: CHAMARAJANAGARA

SIL No. Survey/Plot Type of Land Nature of Area Name of Land
Number Land (in Hectares) Owner/Interested
Person

Lt | 2 L3 4 | 5 [ 6 |

|Taluk: Chamarajanagara |

|Village: Badanaguppe |

1 3382A Private Dry 0.0025293|(Nagaraju s/o Late
Sanjeevanayaka,
Puttaranganayaka s/o
Late Ranganayak(joint)
Daasanayaka so Late
Ranganayaka (joint)

2 338/2B Private Dry 0.0050585|(Nagaraju s/o Late
Sanjeevanayaka,
Puttaranganayaka s/o
Late Ranganayak(joint)
Daasanayaka so Late
Ranganayaka
(joint)Puttaranganayaka
s/o Late
Ranganayak(joint)
Dasanayaka so Late
Ranganayaka (joint)

3 338/3 Private Dry 0.0050586|([Ratnamma w/o Late
mahadevappa

4 ||338/4 ||Private ||Dry || 0.0025293||Somanna s/o Bellappa |

5 338/7 Private Dry 0.0025293|[Yashodamma w/o Late K
Govinda
338/14

6 338/8 Private Dry 0.0227635|(Kaalegowda(Govt school
panyadahundi)

7 339/1 Private NAK 0.0050586|[Sudarshangowda s/o Late
Mahadevayya C H
,Vivekgowda C S s/o
Sudarshangowda ,
Lakshmi C S d/o
Sudarshangowda

8 339/7 Private Dry 0.0025293|(Maramma w/o
Rangaswamynayka

9 344(344/2,344/35) ||Private Dry 0.0025293|[Suvarnamma w/o Late
Raju L, Vijayambha d/o
Late Raju L(Joint),R
Mahadevprasad s/o Late
Raju L(Joint),
Kavitambha R d/o Late
RajuL

344/2

10 344(344/2,344/35)  |[Private Dry 0.0025293|[Shivamallamma w/o
Gurusiddegowda
344/35

Village: Muthige
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HILT T TSIA . AHTYTL

11

4028/1A

Private

Dry

0.0531143

Allinated land comes
under karabu
428/1A

12

405/5

Private

Dry

0.0050586

Lakshmi A L w/o Sathish
405/6

13

405/5

Private

Dry

0.0050586

Pushpalatha santhosh R
w/o Santhosh R

14

408/1

Private

Dry

0.0252927

Lakshmamma w/o L
Krishna

15

408/20

| |Private

0.0075878

|Nagaraju s/o Nanjegowda

16

409/30

Private

Dry

0.0050586

P H Veena w/o R
Hanumayya

17

409/31

Private

Dry

0.0050586

P H Vedavathi w/o Late
Jayaramu, P J Taara d/o
Late Jayaramu, P J
Mohan bahu s/o Late
Jayaramu

18

409/3A

Private

NAK

0.0151756

Allinated land
(gramataana)

19

409/3B1

Private

Dry

0.0050586

S Sarojamma w/o Late L
Lingegowda , Pushpa N
d/o Late L Lingegowda,
L Prasad s/o Late L
Lingegowda

20

409/3B3

Private

Dry

0.0126464

Nagamma w/o Late K
Raju, bharathi mani d/o
Late K Raju,
Basanthkumar s/o Late K
Raju , Shivaramu s/o Late
Kaalegowda , Shivanna
s/o Late Kaalegowda,
Prameela d/o Late
Kaalegowda, Nataraju s/o
Late Kaalegowda,
Basanthkumar s/o Late K
raju

21

409/3B4

Private

Dry

0.0101171

Sheelavathi d/o Late K
Kaalegowda, Rekha d/o
Late K Kaalegowda, P K
Anilkumar s/o Late K
Kaalegowda(Joint)

22

409/4

Private

Dry

0.0151755

L Krishna s/o
Lingegowda

23

409/5

Private

Wet

0.0050586

Pavithra K w/o Late P H
Kumar,Arpitha k d/o Late
P H Kumar , Venkatesh
K s/o Late P H Kumar

24

409/6

Private

Dry

0.0050586

Shivalingegowda s/o
Hanumegowda,
Venkatesh kumar P S s/o
H Shivanna

25

409/7

Private

Dry

0.0050586

Jyothi d/o Late

Govindegowda

26

4242

| |Private

[Dry |

0.0025293|[Karabu(Rail Road)
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27

424/4 Private Dry 0.030351

Ratnamma d/o late
Puttaswamy B M, B P
Shivappa s/o Late
Puttaswamy B M, Shaila
w/o Late
Nanjundaswamy ,
Basavaraju K N s/o Late
Nanjundaswamy ,Rashmi
d/o Late
Nanjundaswamy,Ramya
N d/o Late
Nanjundaswamy, Prakash
s/o Late Puttaswamy B
M, Lokesh s/o Late
Puttaswamy B M,
Shantamma w/o Raju
Alias Raju Madappa

28

|l425 ||Government  |[NAK I 0.0505855||

Karabu

29

426/1A1 Private Dry 0.027821

N Govinda s/o
Sannalingegowda
,Javaregowda s/o
siddaveerappa (govt
hospital Panyadahundi)

30

428/1B Private Dry 0.0101171

Sunandamma w/o
Rangegowda,Sundramma
d/o Rangegowda, R
Raghavendra s/o
Rangegowda ,
Savitramma w/o late J
Shivaramu, Adarsha s/o
Late J Shivaramu
,Rashmi d/o Late J
Shivaramu, Prema w/o
Late J Jayaramu,Harisha
s/o Late J Jayaramu,
Lakshmi d/o Late
Jayaramu (Joint)

Total| 0.3540971||

[F. No. RW/BNG/NH-150A/ROB/Km.49/600-700/70/2023/3D]
SHAIKH AMINKHAN, Director
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